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(hi it so, (1) the tot«l tomatfe of 
casting and forging of Foundry Forge 
Project; <ii) the total requirement of 
casting of Heavy  Machine Building 
Plant; and iiii) the total requirement 
of casting  of Heavy Machine Tools 
plant?

The Minister of Industrial Develop­
ment and Coopur Affair* (Shri F. 
Ahmed):  (a) Yes,  Sir, when the
Foundry Forge Project is in full pro­
duction.

(b) (i) 1.23,820 tonnes a year

(ii)  The requirement will de­
pend upon the precise and

(iii) Orders .to be executed but 
according to estimates based 
on full utilisation of instal­
led  capacity,  the Heaw 
Machine  Building  Plant 
may  require about 51000 
tonnes  and  the  Heavy 
Machine Tools Plant about
11,000 tonnes of ateel and 
grey iron castings when in 
ful] production.

Heavy Machine Tools Plant, Kanchi

13S3. Shri Kartik Oraon: Will  the 
Minister of Hadastrial  Development 
and Company Affairs be pleased to 
state:

(a) the production target of Heavy 
Machine Tools Plant of Heavy Ikigi- 
neering Corporation Ltd., Ranchi;

(b) the total amount of orders it ha* 
secured from customers;

(c) the extent  of  production o< 
Heavy Machine Took Plant in gearing 
up production target; and

(d) when it ia likely to go to full 
production?

The Minister of Industrial Develop­
ment and Company  Affair*  (Shri 
F. A. Ahmad): (a) The ultimata rated 
capacity of Heavy Machine Tools Plant 
is 10,000 tonnes per annum.

(b)  Thif programme for 1967-68 is 
for manufacture of 87 mMhlnaa. Ibare

are firm orders for four machines and 
order* are under negotiation for 87 
more.

(c) During 1966-67 Six radial dril­
ling machines and one double column 
planning  machine were  assembled 
from imported knocked  down  com­
ponents.

(d) Full production is likely to be 
reached by 1971-72..

Chairman of H.E.C., Ranchi

UN. Shri Kartik Oraon: will  the 
Minister of Industrial  Development 
ana Company Affairs  be pleased to 
state:

(a) the powers delegated by Gov­
ernment to the  Chairman,  Heavy 
Engineering Corporation Ltd.. Ranchi 
in matter* of recruitment, dismissal 
and promotion; and

(b) to what extent they vary from 
aimilar powers delegated to the heada 
of other public undertaking*?

The Minister of Industrial Develop­
ment and Company Affairs (Shri F. A. 
Ahmed): (a) In matter* of recruit­
ment, dismissal and  promotion, the 
Chairman of Heavy Engineering Cor­
poration limited Ranchi exercises the 
powers vested in him by the Board of 
Directors under the Articles of Asso­
ciation of the Company. The question 
of delegating powers by Government 
to the Chairman in these matters doe* 
not arise.

(b) Does not arise.
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